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Thermal Pow r plant in Andaman an 
Nicobar Island 

3555. SHRI MANORANJAN BHAK· 
TA: Will the Minister of ENERGY be 
pleased to state: 

(a) whether Government have ~anction
ed a Thermal Power Station in Anm:imao 

" and Nicobar Islands; if so, the date of 
sanction and when the installation wo1k 
will be undertaken; 

' 

(b) whether Andaman and Nicohar 
Administration would be allowed to install 
the said work or some outer agency will~ j 

be engaged by the Government of dm, 
in the latter case, the reasons for not en~ ~ 

trusting it to the A & N Admini trai .1; 

( c) whether Government of India agree 
that all Class II and Cla~s IV employment 
will be made locally; if not, the reasons 
therefor; and 

( d) whether some employees of l.EA 
have been posted to Port Blair from the 
main-land; if so, their details (including 
designations); and the considerations for 
their posting to Port Blair? 

THE MINISTER OF STATE IN THE r-

MINISTRY OF ENERGY (SHRI VII<-
RAM MAHAJAN) : (a) A scheme for 
e tablishment of 2xS MW Thermal Powe \~ ' "' 
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Station in South Andaman of the Anda· .. 
man and Nicobar Islan~ has been cleared 
by the Central Electricity Authority and 
the Planning Commission. A formal ad· 
ministrative sanction is expected to be 
· sued shortly. Preliminary works are 
Dier progress and tho installation wor 

'" Jik.ely to commence in early 1983-84 .. 

(b) lbc agency for carrying out the 
installation works would be decided in 
oonsultation with tbo Andaman & Nicobar 
uthorif . 

(c) To the extent possible and practi-
ble Group 'C' and Group 'D' employ· 
nt would be made locally. 

( d) No CEA staff has been posted to 
Port Blair from main land for the purpo 
~ far. -

re in umber of Notaries for Poona 

3556. SHRI V.N. GADGIL: Will the 
rfini ter of LAW, JUSTICE and COM-

P ANY AFFAIRS be pleased to state: 

(a) what is the total number of Nota-
ric sanctioned for Poona city; and 

(b) whether Government propose to in· 
crease the number in view of the fast 
growth and increasing demands of the city? 

THE MINISTER OF LAW, JU ncE 
AND COMPANY AFFAIRS (SHRI 
JAGAN NATH KAUSHIK): (a) The 

(i) Vindhyachal STPS (St. I) 

Unit siz 

F i·r ign contr:1cting p ,_rty 

lnd\Gn Agr t 

C.> tract V I 

ii) Rih.mi S TPS r t. l ) 
Umt siz~ . 

F reign c ntr:- ting party . 

. Indian A .n t 

u tr ct Yalu 

number of Notaries to be appointed by tho 
State Government of Maharashtra from. 
i1' quota for Poona District is 4. Thero 
i , however, no such stipulation in tho 
quota for appointment of Notari by tho 
Central Government in Maharashtra State. 

( b) Yes. Sir, a proposal in this regard 
is under consideration in consultation witJa 
the State Government of Maharashtra. 

Po er Projects Contracted on Foreign 
Manufacture · aad Suppllers 

3551. SH.RI RAM PRASAD AHllt· 
WAR: Will the Minister of ENBR.GY be 
pleased to state: 

(a) names of t'ilermal power project& 
being contracted oa foreign manufacturen 
and uppliers; 

( b) number and i1.e of thermal uni.ts 
(fb MW), names of foreign contracting 
parties and their Indian agents and values 
of contracts in crores of rupees; and 

( c )/ whether global tenders were invited 
f~e award of each of the above cont-
racts, if not, the reasons for the same in 
each case? 

I THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and (b). Con-
tracts have recently been finalized for 
setting up of Vindhyacbal Super Thermal 
Power Station (Stage-I) and Rihand Super 
Thermal Power Station (Stage-I). The de-
tails are given a under:-

- 6x210 MW 

• - M/s.T cc o-prom xp .. rt (US5R . 

. - Nil 

- R.,. 921 .rn;:- s ( pprox) 

• -2x500 MW 

. -M/s. N r thrrn Eng:in ering Indu t1 jc s 
(U.K.) 

. -·Nil 

. - IU. 4 o crorcs ( pprox). 




